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expected to be completed in about 
three months time. It fa expected 
that the aupply and distribution of 
milk at the milk booths will improve 
:further thereafter. 

Gne- of Pnf-. of A ...... 
COHep, lIIalvl7a Nacar, New DdId 

4927. SHRI K. LAKKAPPA: WiIl 
the Minister of EDUCATION, SO-
CIAL WELFAltE AND CULTURE be 
;pleased to state: 

(a) nether a Member, Lok Sabba 
had written to him about the grievan-
ces of Professors of Aurovindo Col-
lege, Malv1ya Nagar, New Delhi 
during September, 1973; aJid 

(b) if so, whether some inquiry has 
been made and the outcome thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. p. YADAV): (a) and (b. A re-
presentation from a lecturer in Shri 
Aurobindo Colleee regarding redres-
sal of grievance was received in the 
l'tUnistry. A note on the subject was 
also forwarded by a Member of Par-
liament. The Univenity of DelhI bas 
sin'ce informed the MInistry that the 
matter bas been settled and the lec-
turer concerned has resumed duties 
in Hastlnapur College wbere he was 
boldine a substantive JI(IBt. 

Area ~ .". D.D:A. In 
laukpari 

4928. SHRI K. MALLANNA: Will 
the Minister of WORKS AND HOUS-
ING be pleased to &tate: 

(a) whether 37.5 per cent of the 
entire area developed by the D.D.A. 
in Janakpuri has been earmarked for 
sale of plots; 

(b) whether the entire coat of land 
and its development has been borne 

by those to whom 37.5 per cent of the 
developed area has !been sold; 

(c) wbether the remaining 62.5 
per cent of the area has been ear-
marked for public purposes such as 
roads, parks, lnstitutiOllS and sites 
for religious places; and 

(d) whether the 62.5 per cent area 
is meant for the exclusive U8e of 
those to whom 37.5 per cent of the 
development area has been sold and 
who have borne the entire cost of 
land aDd its development through 
premiums paid by them? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE 
MINlSTRY OF WORKS AND HoUs-
ING (SHRI OM MEHTA): (a) to (c). 
Yes, Sir. 

(d) No. Sir. 

Releue of a Qaarier to aeeommodaie 
(J.G.B.S. DiBpeDsar)", SuoJiDi Napr 

Market, New Delhi 

49211. SHRI BANAMALI PATNAIK: 
Will the Minister of WORKS AND 
HOUSING be pleased to &tate: 

(a) whether the C.G.H.S. Dis-
pensary at Sarojlni Nagar Market, 
New Delhi is facing paucity of ac-
commodation: and the laboratory and 
other departments are located in the 
kitchen and bathrooms of the quar-
ters, where the Dispensary is housed; 

(b) whether the Directorate General 
of Health Services have approached 
his Ministry for the release of a 
quarter at the first floor of the Dis- r 

pensary aeveral times to provide more 
accommodation for the Dil\penssry; 

(c) if so, the reasons for not releas-
ing the quarter mentioned above for 
the dispensary; and 

(d) when the said quarter will be 
released and placed at the disposal of 
the Dispensary? 




